BEFORE THE HON’BLE NATIONAL GREEN TRIBUNAL, PRINCIPAL

582

BENCH, NEW DELHI
OA/737/2022

IN THE MATTER OF

AMIT AGGARWAL

(PRESIDENT, ARWS, VASANT KUNJ, NEW DELHI ...APPLICANT
VERSUS
DELHI DEVELOPMENT AUTHORITY & ORS. ... RESPONDENTS
INDEX
S.NO PARTICULARS PG. NO

1. AFFIDAVIT ON BEHALF OF DELHI JAL BOARD 1-4
— RESPONDENT NO. 7

2. ANNEXURE R7/1 : COPY OF LETTER DATED 3)
20.11.2024

3. ANNEXURE R7/2 : COPY OF LETTER DATED 6
29.11.2024

4. ANNEXURE R7/3 : COPY OF LETTER DATED 7
02.12.2024

5. ANNEXURE R7/4 : COPY OF RECEIPT ISSUED 8
TO DELHI JAL BOARD

6. ANNEXURE R7/5 : COPY OF NOTICE CALLING 9-10
FOR MEETING

7. ANNEXURE R7/6 : COPY OF LETTER DATED 11-12
13.12.2024

8. ANNEXURE R7/7 : COPY OF MINUTES OF 13-14
MEETINGS DATED 21.01.2025
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Q. ANNEXURE R7/8 : COPY OF APPLICATION 15-17
DATED 19.02.2025

REPRESENTED BY

KANIKA AGNIHOTRI

ADDITIONAL STANDING COUNSEL
DELHI JAL BOARD

A-118, THIRD FLOOR

DEFENCE COLONY

NEW DELHI-110024

[E] ADMIN@SKVASSOCIATES.COM

PLACE : NEW DELHI
DATE 05.03.2025
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